I N THE SUPREME COURT OF | NDI A
ClVIL APPELLATE JURI SDI CTI ON

ClVIL APPEAL NO. 79 OF 2007

GENERAL SECRETARY, H. S. E.

UNNON, BH LAY APPELLANT
VERSUS

MANAG NG DI RECTOR,

BH LAl STEEL PLANT o RESPONDENT
W TH

ClVIL APPEAL NO. 81 of 2007
ORDER
Ms. Niranjana Singh, |earned counsel appearing

for the appellant-Union seeks to wi thdraw the appeals

whi ch are, accordingly, dismssed as w thdrawn.

[ ASOK KUVAR GANGULY]

NEW DELHI
OCTCBER 27, 2009.



